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o"rilling by ONGC in Gujarnt 

965. SHRJ RANJJTSJNGH GAEK-
WAD WiJJ the Minister of 

PETROLUEM AND NATURAL. GAS be 
pleased to state : 

(a) the number of wells planned and 
<I rilled by the Oil and· Natural Gas· Com-
mission during the year ending 31 December, 
1986 for exploitation Of oil and gas in 
Gujarnt ; 

(b) the ex tent of oil and g&s· l ik.ely to 
ftow from the wells alread~· drilled and the 
viabi1ity proved ; and 

(..:) the net e,~ penses incurred by Oi I and 
Narural Gas Commission for this drilling '? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS & MINISTER OF ST A TE 
IN THE MINlSTRY OF FINANCE (SHRI 
BRAHMADUTT) : (a) to (c) The Annual 
Plan of ONGC is on Finuncial Year basis, 
i.e. from April l till March Jl. ·119 wells 
were planned to be drilled in Gujarat m 
1986-87. of which 1o9 were drillec.I till 
December. 1987. 

The production in 1986-87 (til I Decem -
her. t986) was as fol lows : 

oil 3.42 MMT 

711 MMm3 

Expenditure on drilling in I 985- S6 was 
Rs. 89.92 crorcs. 

Regarding Seltin& Up of Pctrochcmica l 
(Complex at Mani.'.alore 

9"66. SHRl NARSING SURYA-
WANSHI ;'iWiU the Minister of 
ETROLEUM AND NATURAL GAS h~ 

pleased to state : 

(a) whether Government arc examining 
the possibility of bui !ding a petrochemica I 
compl'Cx near Mangalore ; and 

lb) if ~o. the details thereof '! 

THE MJ NISTER OF ST A TE OF THE 
MINISTRY OF PETROLEUM AND 

NATURAL GAS AND MlNJSTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRl BRAHMADUTT) : (a) and (b) It 
has been decided that a detailed project 
report for a 3 MTPA petrochemical refinery 
at Maoga Jore be prepared by Hindustan 
Petroleum Corporation Ltd. jointly with a 
private co-promotor. 

[Translatio11] 

Sn)!ar Mill in Village Elau in District 
Mainpuri-L'.P. 

967. SHRI 
YADAY: WilJ 
AND CIVIL 
state : 

BAL RAM SINGH 
the Minister of FOOD 

SUPPLIES be pleased to 

(a) whether Government arc cons idcring 
a proposal to set up~ sugar mill in the co-
operative sector in viflage Elau. Tehsil 
Bhogaon in Mainpuri district or Ultar 
Pradesh in near ruturc ; 

(b) if so, the cfcci~ion taken ; and 

(c) by what time the s;une will he set-
up ? 

THE MINISTER <ff PARLIA-
MENTARY AFFAIRS AND MINISTER 
OF FOOD AND C!VfL SUPPLIES (SHRI 
H.K.L. BHAGAl): (a) t0 ~~:) The Central 
Government have a1rnou11ccd the policy for 
licensing new sugar factorii:s during the 7th 
Five Year Plan vide Pre~~ Nole do.11c::d 
2.1.1987 is~ued by the Department of lndu..;-
t rial De' elopmcn 1. So far. applica lion 
has been received for ~etting up a ne-w 
suggar factory at A lau. Tch~il Bh,•gaon in 
D"istrict ]Vfainpuri (U uar Pradesh)- a..:cordin¥ 
to new guiJc Ii ne-.. 

968. DR.S. JAGATHRAKSHAKAN 
Wi II the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) how far the sugar factories ill the 
country reacted to the new "ugar rolicy 
announced by Government for the Seventh 
Plan; 
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(b) whether the steps are being taken by 
Government 10 give incentives for starting 
new sugar factoric!> in backward areas on 
priority basis ; and 

(c) whether any suggestions have been 
received from Tami I Nadu Government in 
this·· regard '1 

THE MINISTER OF PARUA-
MENTARY AFFAIRS AND MINISTER 
OF FOOD AND CIYJL SUPPLIES (SHRI 
H. K. L. BHAGAT) : (a) Sugar Industry 
in general has welcomed the new sugar 
policy announced by Government for the 
Seven~h Plan. 

lb) One of the salient features of the 
new licensing policy is that the establishment 
of new sugar factories in backward areas may 
be given prioriry subject to adequate cane 
availability and techno-economic feasibility. 

(c) Yes. Sir. 

Development of Cornniunicatioh Syslcm 
in Kerala 

%9. PROF. K. V. THOMAS Wil.I 
the: Minister of COMMUNICATIONS be 
pleased to state 

(b) The number of applications on the 
waiting list as on 30.9.86 for Cochin. 
Trivandrum and Calicut are 9058, 4554-
and 44 79 respectively, 

(c) 7th Plan p·roposals envisage clearance 
of -,,.·a iting list up to 1-4-86 by the end of 7th 
Plan period for these cities. 

Speedy Telecommunication .t;'letwork 
Between Different Big Cities 

970. SHRI ZAINU L BASHER : Wilt 
the Minister of COMMUN 1CAT10NS be 
pleased to state : 

(a) whether his Ministry is giving higher 
priority to establishing speedy tele-com-
municat ion net-work between different big 
cities of India with big cities of other coun-
tries. espcc ial I y overseas count rii::~ ; 

(h) whcti1er lesser priority I!- being 
assigned to connect sma JI cities and rural 
exchanges for speedy te!c-c:ommunicatio11s 
with d iffercnt big cities in the country ; and 

(c) ir so. the reasons therefor '? 

THE MINISTER OF STATE JN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SANTOSH MOHAN DEV) : (a) No 

(a) the new schemes proposed for the Sir. 
dc\c\6pmcnt llf communication system in 
Kera la 

(b) the number of telephone appl ica· 
lions in the waiting list in C"oi:hin 
TriVandrum and Ca lieut : and 

(c) when these wa iti11g lis~s will be 
deared '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNJCAT!ONS 
~SHRI SANTOSH MOHAN DEV) : (a) 
There is a proposal to udd RS.010 telephone 
lines in Kera la Telccou1. Circle. including 

'electronic exchanges of 5000 line!'. at 
Konayam, 10,1100 line~ ut Trivundrum; J,COO 
linei. at Ernakulant; 890 tele:-. Jines: 30 
LDPTs with MARR · base station at 
Ka-.argod and one saiell itc digital earth 
!Hation at Ernukul11m during the period 1987-
QO, 20 cities are also proposed to be put on 
national dialling n:::twork during this period. 

(h) No S1r. 

(c) Does not al'ise in view of (a) and 
(h) above. 

Allocation of Imported Edible Oil to 
Yanuspati Manufacturers 

971. SHRI R. M. BHOYE : \-\'ill the 
Minister of fOOD AND CIVIL SUPPLIES 
bt: pfc11sed 10 stat(' : 

(a) \\.h~·ther it is a foc.t that the reduc-
tion in ·the pcn;1.:ntage allocation of imported 
oil to the 'anospati industry has hit the 
im1ustry h<in.J : and 

(b) if so. the rt!action of Governmetlt 
in this r~iinl ? 

THE MJNISTER OF 
MENT_AR'I AFFAIRS AND 

PARLIA-
MINJSTER 




